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IN THE CENTRAL ADPIINISTRATIV£ TRIBUNAL
PRINCIPAL BENCH

N£U DELHI.^

O.A. No. 3073/1992

New OelHi this the 16th day of 3uly» 1998.

Hon'ble SHri S.R. Adiga, Vice Chairnan (a)
Hon'ble Smt.Lakshni Suaninathan* nefflber(3)

Shri KaptanSSingh
S/O ShriBBabu Singh,
Casual Gangman under PUI
Northern Rly.^athankot.

Sh.Chhetrapal
S/O Shri Payara Lai

Sh.Hahesh
S/O Shri Hoti Lai

Sh.Hari Shankar
S/o. Shri Moti Ran

Sh.Raa Niwas
S/O Shri Moti Lai
Sh.Lal Siligh
S/O Sh.Kunuar Pal

Sh.nanik Chand
S/O Sh.Kishan Lai

Sh.Vijendrapal
S/0 Sh.Januki Par sad

Sh.Ragi Veer
S/Q Shri Kirat Ram

Sh.Raghuveer
S/O Shri Ran Chand
Sh•Bachhu Sin gh
S/0 Shri OuraJ Singh
Sh, Sauraj
S/O Sh.Vacha Ran

Sh, Lakhan
S/O jh.Soni Ram

Sh.Ran Nath
3/0 shri Qokul Chand

Sh.iihyaBi Veer
S/O Shri Saudan Singh

Sh.Shashu Pal
S/O Shri nool Chand

Sh.Kaptan
S/O Sh, Roshan Lai

Sh,Lal Singh
s/0 Sh,Ssua Ran
Sh,3ai Pal
S/O Gauri Shankar

Sh,Vijay Ran
S/Q Shri Chhavi Ran
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(By Advocate S^.B.S, Mainee )

Va.

Union oF India tHrough |

Manager,
ftlorthem Railuay,
Baroda House, New Delhi,

Railway Manager,Northern Railway, Allahabad,
3, P,y«i«

Northern Railway, Cathankot.
(By Advocate Sh.p.s, Maheadru )

• •• Applicants

Respondents

0 R 0 £ R (ORAL)

(•<on.ble Sbri a.R. Adige. Vice Cb.ir,a„ (a)
Shri Mainee states at the Bar that fS«

of tbe applicants no longer surviuei as the a
boon ragpiarissd and transferred fro. rerorpuroT""'
AUababad Olvision. ferozpur Division to

Under the circuastances, this Qa h
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(Sat.Lakshai Swarainat*^^ )
Meaber(3) (S,R• Adige }

Wice Chairman (a)


